
Kotak Industrial All Risks Insurance
Additional Covers/ Clauses/ Endorsement Wordings

Kotak Mahindra General Insurance Company Ltd. (Formerly Kotak Mahindra General Insurance Ltd.)
Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai - 400051. Maharashtra, India.
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Claims Preparation Cost

In consideration of the payment of additional premium, it is hereby agreed 

and declared that, notwithstanding anything to the contrary in this policy or in 

any of its conditions, the insurance by this Policy extends to include costs 

reasonably incurred by the Insured in producing and certifying any particulars 

or details in support of any claim as may be required by the Company in terms 

of the conditions of the Policy. The claim under this head is payable only 

subject to prior approval only, from the Insurer.

Limit: Up to per event and in aggregate as agreed and specified in Schedule

Deductible: 5% of the claim amount subject to min of Rs. 10,000 for each 

and every claim
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